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coilscn dsfe*!* * »  *wrfl«W* qu*ftHty
is distributed to the tube maker* and 
other oonsumers on the basis of their 
export commitment, put oflWKe end 
capacity. This ensures equitable dis
tribution among the various users.

(e) It is expected that the production 
of K- R. Coils/skelp will increase in 
the coming months and bigger quanti
ties will be offered to the tube indus
try. Arrangements have been made 
for import of these coils to supplement 
domestic production.
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Enquiry against C.F.F.C.
2739. SHRI P. K ANN AN: Will the

Minister of PARLIAMENTARY AF
FAIRS AND LABOUR be pleased to
state:

(a) whether the actions of the Cen
tral Provident Fund Commissioner 
have come in for serious Notice and 
enquiry; and

(b) if so, the nature of the alleged 
improrietieg and the action taken 
thereon?

THE MINISTER OF STATJE IN 
THE MINISTRY OF LABOUR AND
parliam en tary  a f f a ir s  (d r .
KAM KIRPAL SINHA); (a) and (b).
Departmental proceedings hqve been 
initiated for alleged interference with
the quaei-Judicial powers of certain 
S^flaaai Provident Fund Commis
sioners.

Number ofFaastort Applications 
*«>eh>e« at | f,O v Ahmedabad
2*40. SHRI p. PT,'4AEKWAP: Wfll

fi»e Minister of EXTERNAL AFFAIRS 
he leased tostate;

<■>»> tfo* number erf passport appli*

pert Office at Ahmadabad between HI
July aad Slflt October, 1978;

(b) of these applications, how
many of them were issued passport;

(c) whether it is a fact that most 
of the applications are for i«<m *
Bast countries; and

(d) is there any nprmal time-limit
prescribed for disposal of tfeese 
applications?

TOE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF
FAIRS (SHRI SAMARENDRA KUN- 
DU): (a) A total number of 20,271 
applications for passports had been 
received by the Regional Passport 
Office, Ahmedabad, between 1st July
and 31st Oct., 1978;

(b) of these, passports had been 
issued on 19,869 applications.

(c) It is not possible to ascertain 
this information from the particulars 
available in the Passport applications. 
With effect from 15th August, 1977, 
the Government, in implementation of
a policy of liberalisation in passport 
matters, are granting endorsements on 
passports for "All countries except
South Africa and Colony of Rhodesia”. 
Most of the applicants do not, there
fore, mention in their application  ̂ the
country of their destination.

(d) If the applications are in order,
a normal time-limit of 5 to 6 weeks 
for issuance of passports hn$ been pre
scribed in respect of applications veri
fied by Members of Parliament or by
others so authorised. This also 
normally applies to those applications 
supported by a prescribed affidavit. 
On both these categories of applica
tions the Passport Officers have been 
authorised to issue passports without 
prior police verification.

In respect of applications which are 
not verified by the prescribed autho
rities or, which are not supported by
the Sworn Affidavit, a normal time
limit of 3 to 4 months applies for the
issuanoeol passports. . : , ;




